Discussion on the Motion for consideration of Post Office Bill, 2023 (Motion adopted and Bill
passed)

AFHRT I 3TgeH TR ? 38, SIHheR f[Jeie, 2023.
ST SI9S dobe Fgadr

DR. BEESETTI VENKATA SATYAVATHI (ANAKAPALLE): Thank you, Chairperson, Sir, for
giving me the opportunity to speak on a very important piece of legislation called the Post

Office Bill, 2023.

There have not been any amendments to the colonial-era law in the last 125 years. |
appreciate the introduction of such an essential piece of legislation in the Parliament. |
would like to share a few of my observations regarding the measures taken by the Centre in

this regard. These are some of the very important points.

The Bill increases the authority of the Central Government to intervene in situations

involving vital aspects such as security, fostering friendly relations

with foreign nations, maintaining public order, responding to emergencies, and ensuring
public safety. More specifically, the Bill allows for the interception, examination, or temporary
detention of any item in transit through the postal system under the aforementioned
circumstances. Such a provision can be a game changer in terms of countering illicit
smuggling and unauthorised transportation of drugs and contraband products via postal

services.

Sir, the prescribed norms of using address identifiers and usage of postcodes which is
a combination of numerals, letters, or digital code, used to identify a geographic area or
place, and to facilitate the sorting and delivery of items, while encouraging innovation would
also aid in minimising security threats. Thus, | applaud this proactive approach to

addressing the evolving nature of threats and risks associated with the postal network.



The second important point is with regard to flexibility in pricing. In 2021, the courier,
express, and parcel (CEP) market in India reached 3.9 billion pieces. It was a significant
gain over the previous year with a compound annual growth rate of more than 26.7 per cent.
Lockdowns imposed as a result of the coronavirus outbreak increased e-commerce and

strengthened the CEP

sector. Hence, within the context of India's postal system, the latest Bill marks a significant
shift by granting the Postal Department the right to establish rates for their services
independently. This enhanced pricing flexibility is considered critical, especially in the
context of an increasingly competitive business which lets the postal services promptly

respond to the market's everchanging expectations.

Furthermore, the postal service's independent pricing allows it to stay adaptable in the
face of a changing economic situation. The ability to alter service charges and pricing
structures allows the Department to ensure that its services remain affordable, accessible,
and sustainable even when economic conditions change. In essence, this empowerment
aligns with the Postal Department's mandate to deliver a diverse spectrum of citizen-centric

services.

Chairperson Sir, in contrast to the outdated provisions of the existing 1898 Act, the Bill
introduces a significant shift in its approach to the interception of objects within India?s
postal system. The key distinction is in the usage of the terminology, wherein the present
Act explicitly defines seized postal products as those carrying ?explosive, dangerous, filthy,
noxious, or deleterious substances. | would like to give some suggestions on behalf of the
YSR Congress Party. Although the new Bill gives India Post authority to improve its
operations in the postal services, it is critical to recognise that the regulatory environment for
courier enterprises is still relatively underdeveloped. This regulatory void presents a number
of significant questions. India Post has a market share of less than 15 per cent in the vast
Courier, Express and Parcel (CEP) industry, highlighting the difficulties the postal service

faces in controlling the courier industry. Before | conclude, hon. Chairperson, Sir, | would



like to mention that the passage of this Bill is an important step in the restructuring of India?s
postal services ushering them into the modern era. By repealing outdated restrictions, this
Act guarantees that India?s postal industry stays dynamic and inclusive, successfully

adapting to the changing requirements of its varied population.

With these few suggestions, | support this Bill on behalf of the YSR Congress Party.

Thank you very much, Sir.
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The Lok Sabha then adjourned till Fourty-Five Minutes past Fourteen of the Clock.
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The Lok Sabha re-assembled at Fourty- Five Minutes past Fourteen of the Clock.

(Shri Rajendra Agrawal in the Chair)
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At this stage, Dr. K. Jayakumar, Dr. T. Sumathy (A) Thamizhachi Thangapandian, Shri
Kaushlendra Kumar, Dr. Thol Thirumaavalavan,

Shri E.T. Mohammed Basheer and some other hon. Members came

and stood on the floor near the Table.
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THE MINISTER OF RAILWAYS, MINISTER OF COMMUNICATIONS AND MINISTER OF
ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI ASHWINI VAISHNAW): Sir, |

beg to move:

?That the Bill be passed.?
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The Lok Sabha then adjourned till Fifteen of the Clock.
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The Lok Sabha re-assembled at Fifteen of the Clock.

(Shri Rajendra Agrawal in the Chair)
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